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Shrimati ■BUHtBStwart ftMflK Ho,
Sir: The responsibility at finding ad­
ditional ftmds to compensate for this 
loss is that of the Stated, and it has 
also been accepted by the Finance 
Commisstoa. So, the Government at 
India 1g> under tto responsibility or 
obligation to meet that gap.

Shri Bamsnsthan ChettUr: May I
know what will be theloss of revenue 
in respect ol this?

Shri l a n  8 m n u  Tint I know, but 
at the same tine I want to know 
whether any effective steps hava 
been taken to prohibit it.

Mr. Speaker: Next question.
Shrimati Tsrkeahwari Sinha: All

anti-smuggling steps are taken.
Mr. Speaker: When I call the next 

question, even if a Member should go 
on asking, hon. Ministers need not 
answer.

ShrimaW- ftr k M lm r i Stnh*t The
list is very halg* but 1 shall givO the 
figures tor the main affected States, 
West Bengal, Bihar and Orissa who 
have objected to this. West Bengal 
and Bihar each are going to lose 
nearly Rs. 28 lakhs per year in the 
shape of excise duty. For Orissa it 
comes to Ss. 21 lakhs for 1955-50, 
Rs. 17,74,000 for 1956-57 and 
Rs. IS,89,000 for 1957-58.

Shri Hem Barua: May I know if 
Government are w a n  of the fact 
that there is large-scale smuggling of 
ganfa and other narcotic drugs car­
ried ott at ah Inter-State level which 
has resulted in the seizure of about 20 
maunds of ganja worth Rs. 1,80,000 
in West Bengal and 34 maunds in 
Bihar worth Rs. 2,72,000—all within 
seven motttfcs, from April to October 
1957? If so, may I know what steps 
Government have? taken to stop this 
inter-St*te smuggling of gam)a and 
other rtareotk drugs s0‘ as to make 
the prohibition of Ganja a success?

Shrfetafttt Tartt«*w*ri SHttfta: Be­
cause o f the different rules and re­
gulations operating in different States 
about gtenja and Ghartg, a certain 
amount of smuggling in ganja and 
bhang is boutfd to happen, but as it 
is a Mate subject, wtf can only advise 
and issue direetfoe* to implement it, 
but the hon. Member must know that 
ft is the intention of the Government 
of India and it is also a directive prin­
ciple to ban or prohibit completely 
the usa of ganja and bhang in near 
future.
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Ihe Minister of H ln « aad Oil
(Shri K. D. MUtoviyA): J might state 
in this connection that even with the 
limited resources at our command, we 
arc not sitting idle. Detailed pros­
pecting work in Khetri and Daribo is 
going on, and so is the ’prospecting 
work at Singhbhum. All this detailed 
prospecting takes some 'time. Accord­
ing to our previous calculations we 
had planned to take about two to 
three years in detailed prospecting 
and thereupon to formulate our plan 
for exploitation of copper. We have 
now come to some detailed conclu­
sions with regard to Khetri, Singh- 
bhum and Bhutan and proposals are 
under consideration.

Shri Basappa: May I know whether 
the investigation so far -carried on in 
respect at copper -deposits in Chital- 
drug District of Mysore State have 
borne any results, and if so, what are 
they?

Shri K. D. Mahrrtya: The detailed 
geological mapping of Ingaldhal, to­
gether with geo-chemical sampling of 
the • copper •‘bearing area has been taken 
up and is being continued by the 
Geological Survey of India.

Shri Kasliwal: Jo the statement the 
Minister has been pleased to mention 
that the exploratory work and drilling 
are going on in Daribo as well as 
Khetri. May I know whether the 
quality and quantity of .the copper 
have been assessed?

Shri K . ® l Malaviya: Yas, Sir. The 
Khetri .copper ore has been assessed. 
Quantitatively we have some satis­
factory results, but qualitatively—ao 
far As about ljfl00,fee* depth are con­
cerned up i*  wiuch we have drilled— 
it is not very grod. Nevertheless, 
we are not disappointed and we hope 
the overall picture of Khetri copper 
is satisfactory.
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Shri1 Vlmwiaflw Raddy: May I know 
whether it is a fact that the Indian 
Bureau of Mines is programming to 
drill for copper in the gani area of 
Andhra Pradesh and also in parts of 
Nellore District in Andhra State? I 
hear that scheme has been shelved. If 
that is so, may I know the reasons 
why it has been shelved, and if there 
is any possibility of taking up that 
drilling?

Shri K. D. Malaviya: I could not 
hear the former part of the question, 
but I do not think the scheme has 
been shelved so far as prospecting is 
concerned. As my colleague has al­
ready pointed out, we are really short 
of personnel here, and therefore, al­
though exploration of copper ore is 
considered very, very important, we 
cannot divert all our energies to it 
alone. We are going ahead at one or 
two places, and as aoen as we get 
some more information from some 
other sources, we may lake that up 
also.

Shri V im m tfca  Reffty: With par­
ticular Mfarenoa to the fon i araa.
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Shri K. D. Malavtya: I will require 
notice to answer tills question.

District 8 *tU  Education 
O tfu b m

•18&4. Shri Run Krishna: Will the 
Minister of Education be pleased to 
state:

(a) whether the scheme for train­
ing of District Social Education 
Organisers from various States at the 
National Fundamental Education 
Centre has been finalised; and

(b) if so, the main features there­
of?

The Minister of Education (Dr. K. 
L. Shrimali): (a) Yes, Sir.

(b) Main features of the Scheme 
are as under:

(i) It is an inservice training 
course.

(ii) The duration of the course 
is five months.

(iii) The training course will 
cover all the core subjects under 
the comprehensive concept of 
Social Education and theory and 
practice of Social Education. 
There will be lectures, discussions, 
field work and production of 
specimen Social Education aids.

Stei Ram Krishna: May I know the 
total number of training centres to 
be opened during the current year 
under this scheme?

Dr. K. L. Shrimali: If the hon. 
Member is referring to the national 
fundamental education centre, only 
one centre is there where training 
will be given to the personnel. But, 
in the Plan, it is envisaged that in 
every district, we shall have a dis­
trict social education organiser.
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•1 f Bbri Bb°til BktA :***** \Sfcri Rameahwar Tantia:
Will the Miwi«twr of Defence be 

pleased to state whether there is any 
proposal under consideration of Gov­
ernment to purchase or to produce 
“Fokker" aircrafts?

The Parliamentary Secretary to the 
Minister of Defence (Shri Fstesiagh- 
rao Gaekwad): No, Sir.

Shri Joachim Alva: May I know 
whether this aircraft was flown to 
India and a demonstration given so 
that the Government of India may 
purchase it?

Shri Fatealnghrao Gaekwad: Yes.
Mr. 8peaker: The Question List is 

now over. We shall now take up the 
questions of those hon. Members who 
are absent.

Shri Tangamanl: May I request
that Q. No. 1886 standing in the name 
of Shri T. B. Vittal Kao may be 
answered?

8hri C. D. Pande: Q. No. 1878 also 
may be answered.

Mr. Speaker: As a special case, I 
shall allow Shri T. B. Vittal Rao’s 
question to be answered. Why should 
those hon. Members not give at least 
authority to other hon. Members? 
Otherwise, it will mean that when 
they table a question, even if they 
are indifferent, this House must res­
pect their indifference. Anyhow, I 
shall allow this as an exception.

Southern Higher Technological 
Institute

*1886. Shri T. B. Vittal Rao: Will 
the Minister of Scientific Research 
and Cultural Affairs be pleased to 
refer to the reply given to Starred 
Question No. 128 on the 13th 
February, 1858 and state:

(a) whether the site measuring 652 
acres in Guindy, Madras, for the cons*




